IN THE CENTRAL ADMINISTRATIVE TRIBUNAL: HYDERABAD BENCH

AT HYDERABAD

QA.591/96 : decided om : 21 May, 96

Between
T.S. Ramakrishna : Applicant
“and

1. The Superintendent of Post Offices
Tenali Division, Tenali-522201

2. The Post Master General
Vijayawada Region
Vijayawada 520002

3. The Unionof India rep. by
The Secretary

Department of Posts

New Delhi 110001

Respondents

T.V.V.S. Murthy

e

Counsel for the applicant

Advocate
Counsel for the respomdents : V. Rajeswara Rao
: Addl, OGSC
CORAM

HON. Mr. H. RAJENDRA PRASAD, MEMBER (ADMN.)

Judgement

Oral Order (éér Hom. Mr. H. Rajemdra prasad, Member(A) )

Heard Sri T.V.V.S. Murthy, - learned counsel for the

applicant and Sri V. Rajeswara Rao, learned counsel for

the respondents.  :
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2, It is noticed that the applicant has submitted
representations to the Superintendent 6f post Offices,
Tenali and to the Post Master General, Vijayawada Region.
He is yet to receive reply.

3. A copy of this OA shall be sent to the Post Master
General, Vijayawada, who may like to examine this on the
basis of the facts contaired in the OA as well as in the
representatiog. He should, there&fter, take suitable
decision as regards the imﬁﬁgned transfer based on the
merits as well as administrative exigencies; He should
communicate the final decision to the applicant within two

weeks from xh= today by a detailed order.

Y .Opefaﬁion of the impugngd'order‘in so far asiiﬁggit

concern§’ )7 the applicant and ;§Fi Bhonasio 28 Rae AP0, Repalle H.0,
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is stayed until then.

5. Thus, the case is disposed of at the admission stage.

— oy L
(H, Rajend rasad) |
Member ( Admn. )

Dated : 21 May, 96 L—L~%~= . h
Dictated in Open Court - |
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superintencent cf Post Offices; Tenali Division, Te
Post Master Geﬁeral, Vijayawada Region, Vijayawacda-
secretary, Department of Posts, Union of India, New
copy to Sri. T.V.V.S.Murthy acvocsate, CAT. tiyd.,
copy to Sri. V.Rajeshﬁar R2G, Addl. cGsC, CAT, Hyd.
copy to Library, CaT, Hyd. .
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